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Constructiozi on a Plot of Isrd in 
Vasant Vihar, New Delhi.

4170. SHRI KESHOV RAO 
PARDHI :

SHRI MOOL CHAKD 
DAGA :

SHRI HIR.\LAL R. 
PARMAR :

SHRI NAWAL KISHOR 
SR\RMA ;

Will the Minisu r of W ORKS AND 
HOUSING be pleased to refer to the 
reply given to Part (d) ol' Unstaned 
Question No. 645Gon 6th April, 1981 
regarding building on plot No, A- 
16'ro Vasant Viliar and state ;

(a) the dates on wliich the DDA 
cancelled the «ub lease and advised 
the owner of plot No. A-16/10 Vasant 
Vihar to make nec' ssary rectification 
of the deviations done in the coi.s- 
truction of the said buildings;

(b) whether the owTicr of plot 
No. A-16/10 has since made necessary 
rectifications;

(c) if not, action Government 
have taken or proposed to take in the 
matter, when and in what time;

(d) whether be cause of the fail
ure of the DDA to get the necessary 
rectification earned out to tLc said 
building the construction on the 

adjoining plot No. A-16/9 Vas£*nt 
Vihar has been hfld up from March, 
1975;and

(e) if so, what action the Govern
ment propose to take to mitigate 
the serve hardship being caused to 
the owner of plot No. A-16/9 Vasant 
Vihar ?
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THE MINISTER O P\RLIA- 

MENTAR   M ATRS  \ND 

ORKS ANT) HO SIN (SHRI 

BHISm A NARAIN SIN H)  
a) to r), Th iiionnalion is Ijiii 

col Cll and ivill   oji the lablr
o iI- Hose.

Di erence bet een eneral Pool 
and other Pools or allotment o 
overnment Accommodation

411. SHRr\rATI EETA

m herji e 

SHRT CHINT.\MANI 

I.NA 

ill th Ninisirr o ORKS AND 
HO SIN  be pl asd to state 

(a) hether other pools are on 
par ith ihe enenil Pool or the 
prpose o allotment o ov̂ernment 
ace.ominodaiioii

(h)   i not, details o di-̂tlnction 

bet een eneral P< 1 and otlier 

pcxjls and

(c)   the reasons or  distinction 
aiTioni overnment employees or 
allotineMt o overnment arters 

THE AtTNlSTER O P.\RLTA- 
MEXIAR AITVMRS AND O
RKS AND HO SIN  (SHRI 
BHISHMA NAR.\TN SIN H) 
(a) Not in all respects.

(b) The  distinction  beteen 
tiieral P )1 and other Pools relates 
mainlv in respect o allotment o 
Rent-ree accommodation, Reser
vation or essential Seniccs and 
Allotment toards  o deceased 
retiredretirin overnment servants 
etc.

(c) Concerned  Departments 
have ramed their o n Rles or 
allotment, Iiavin reard to their 
speciic needs.
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Re irement and Prod ction 
o Plses

412. SHRI MOOL CHAND 
DA A 

SHRI M A K MAR 
ADAV 

SHRI R.L. BHATIA 

SHRI SvM. KRISHNA 

ill the Minister o A RIC L
T RE be pleased to state 

(a) hat is the total re irement 
and prodction o plses in India at 
present and tlie eorts made drin 
the past three years to increase pro
dction to meet the re irement

(b) hether Indian Co ncil o 
Aricltral Research or any resean 1




